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THE GAU HATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAI\4, NAGALAND, IVIIZoRAI4 AND ARUNACHAL PRADESH)

No.HC,VII-1 I2OLL ot.lll /3o lA
Smti Jayashree Bora,

loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,

Gauhati High Court,
Kohima Bench, Kohima

Dated Guwahati, {
Jx
September,2024.

Casual Leave.

Your note dated 04.09.2024

Sir,

with reference to the above, I am directed to inform you that smtr. Mezivoru T.
Therieh, Principal Judge, Family Court, Kohima has been granted casual leave on
09'09.2024 and 10.09.2024, arong with station reave permission from the morningof 08.09,2024 till the evening of 10.09,2024. Further, smti. Therieh is to hand over
charge of her Court and Office to the principal District & Sessions Judge, Kohima.

Yours faithfully,

sal -
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Copy to: )

1. Smti. lvlezivolu T. Therieh, principal Judge, Family Court, Kohima.2. The Principal District & Sessrons Judge,kohrma. 
'

.rZ. lhc Project Manager, Gauhati High Cour1, Guwahatr.
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